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GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No:LOK/INQ/14-A/394/2013/ARE-16 Multi Storied Buildings,
Dr.B.R.Ambedkar Veedhi,
Bengaluru-560 001,
Date: 20/11/2019

RECOMMENDATION

Sub:- Departmental inquiry against Sri Krishnaraj, the then
Assistant Director, Karnataka Rural Infrastructure
Development Limited, Raichur — Reg.

Ref:-1) Government Order No. mex 16 =zmecdee 2013
Bengaluru dated 24/09/2013.

2) Nomination order No.LOK/INQ/14-A/394/2013
Bengaluru dated 07/10/2013 of Upalokayukta-1,
State of Karnataka, Bengaluru.

3) Inquiry Report dated 18/11/2019 of Additional
Registrar of Enquiries-16, Karnataka Lokayukta,
Bengaluru

The Government by its Order dated 24/09/2013 initiated
the disciplinary proceedings against Sri Krishnaraj, the then
Assistant Director, Karnataka Rural Infrastructure Development
Limited, Raichur (hereinafter referred to as Delinquent
Government Official for short as DGO) and entrusted the

Departmental Inquiry to this Institution.

2. This Institution by Nomination Order No. LOK/INQ/14-A/
394/2013 dated 07/10/2013 nominated Additional Registrar of
Enquiries-4, Karnataka Lokayukta, Bengaluru, as the Inquiry
Officer to frame charges and to conduct Departmental Inquiry
against DGO for the alleged charge of misconduct, said to have
been committed by him. Subsequently by Order No. LOK/INQ/

14A/2014 dated 14/3/2014, Additional Registrar of Enquiries-11
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No. LOK/INQ/14-A/394/2013/ARE-16

was re-nominated as Inquiry Officer to conduct Departmental
inquiry against DGO. Again by order No.UPLOK-1&2/DE/
Transfers/2019 dated 7/2/2019, the Additional Registrar of
Enquiries-16 was re-nominated as Inquiry Officer to conduct

Departmental Inquiry against DGO.

3. The DGGC Sri Krishnaraj, Assistant Director, Karnataka
Rural Infrastructure Development Limited, Raichur was tried for

the following charge:-

“Complaint of Sri Meheboob S/o0. Nabeesab Nayikodi
r/o. Heggadadinni filed against you — DGO in this
institution, was registered at Compt/Uplok/GLB-240/
2011. It is alleged in the complaint - that the
Government had sanctioned sum of ¥ 3,00,000/- for
development of Mustoor Water Tank, but you — DGO
has not developed the tank and misappropriated that
amount.  So also, for construction of lavatory and
drinking water for Veeragoti Temple, through Tourism
Department had sanctioned a sum of ¥14.5 Lakhs,
you - DGO has made sub standard works and

committed misappropriation of funds.

On the said complaint, objections/comments
were called for, but you - DGO failed to submit
objections/comments inspite of service of notice and
reminder. Of course, by letter dt. 06/03/2012, you
DGO had requested time up to 20/3/2012 to file
objections/comments and documents, but failed to file
objections/comments on or before 20/3/2012 also.
So, reminders dt. 02/04/2012 and 13/04/2012 were
issued to you — DGO. Still you — DGO failed to submit

objections/reply. Then a show cause notice
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No. LOK/INQ/14-A/394/2013/ARE-16

dt.11/05/2012 was sent to you — DGO to show cause
within a week from the date of receipt of that show
cause notice as to why disciplinary proceedings should
not be initiated against you — DGO for not responding
to our letters/reminders. The said show cause notice
was serviced on you — DGO on 26/10/2012. Then
also, you DGO- failed to submit objections/reply
besides any cause by not filing reply to it. Further,
Observation Note dt. 20/12/2012 was sent to you -
DGO to show cause as to why recommendation should
not be made to the Competent Authority for initiating
departmental inquiry against you — DGO about your
misconduct in the matter. For that you - DGO filed
reply, but, the same has not been found convincing to
drop the proceedings, thereby failed to maintain
absolutc intcgrity and devotion to duty, the act of
which is unbecoming of a Government Servant and
thereby committed misconduct as enumerated U/R
3(1)(i) to (iii) of Karnataka Civil Services (Conduct)

Rules, 1966.”

4. The Inquiry Officer (Additional Registrar of Enquiries-16) on
appreciation of oral and documentary evidence has held that, the
Disciplinary Authority has proved the charge against the DGO Sri
Krishnaraj, the then Assistant Director, Karnataka Rural
Infrastructure Development Limited, Raichur relating to non-
submission ‘of objections/comments by DGO to the complaint
allegations and the Disciplinary Authority has failed to prove the
charge relating to misappropriation of funds in the execution of
works of development of Mustoor Water Tank and construction of

toilets and providing drinking water at Veeragoti Temple.
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No. LOK/INQ/14-A/394/2013/ARE-16

S On re-consideration of inquiry report, I do not find any
reason to interfere with the findings recorded by the Inquiry
Officer. It is hereby recommended to the Government to accept the

report of Inquiry Officer.

6. As per the First Oral Statement submitted by DGO Sri
Krishnaraj, he has retired from service on 31/08/2016 (during the

pendency of inquiry).

7. Having regard to the nature of charge proved against DGO
Sri Krishnaraj, it is hereby recommended to the Government for
imposing penalty of withholding 5% of pension payable to DGO Sri
Krishnaraj, the then Assistant Director, Karnataka Rural
Infrastructure Development Limited, Raichur for a period of 5

years.

8. Action taken in the matter shall be intimated to this

Authority.

Connected records are enclosed herewith.

. K

(JUSTICE N. ANANDA)
Upalokayukta-1,
State of Karnataka,
Bengaluru

[/
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GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No.LOK/INQ/ 14-A/394/2013/ARE—16 Multi Storied Building,
(Encl: (a) Recommendation of Hon’ble Dr. B.R. Ambedkar Veedhi,
Upalokayukta & Inquiry Bengaluru - 560 001
Report of Inq. Officer, in original Date: 20/11/2019
(b) Connected records
/ CONFIDENTIAL/
To,

Dr. Nagambika Devi.N, IAS,

Principal Secretary to Government,
Rural Development & Panchayath Raj
Department,

Multi Storied Building,

Rengaluru 560 001.

Respected Madam,

Sub:- Departmental inquiry against Sri Krishnaraj, the
then Assistant Director, Karnataka Rural
Infrastructure Development Limited, Raichur -
Reg.

Ref:- 1)Government Order No.mws 16 zmecdec 2013,
Bengaluru dated 24/09 /2013.

2) Inquiry Report dated 18/11/2019 of Additional
Registrar of Enquiries-16, Karnataka Lokayukta,
Bengaluru.

3) Recommendation dated 20/11 /2019 of
Hon’ble Upalokayukta-1, State of Karnataka,
Bengaluru

*kkkk

Adverting to the above, I am directed to forward herewith the
Recommendations of the Hon’ble Upalokayukta-I, State of
Karnataka, Bengaluru, dated 20/11/2019 in original, and the
Report of the Inquiry Officer, in original, along with relevant

records of inquiry, as detailed below:
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INDEX

Sl. No. Particulars of Documents Page Nos.
Sealed cover containing the originals of Recommendation
dated 20/11/2019 of Hon’ble Upalokayukta-1, and
inquiry report dated 18/11/2019
File 1 Order Sheet File (Original). 1-40
File 2 Documents containing :
I. 12(3) report of Hon’ble Upalokayukta-I, 41-43
dated: 11/02/2013 (xerox).
II. Government Order No. rmew/16/Zneodee/ 44-45
2013 2Bonsnd, dweos: 24/09/2013 (xerox).
III. Nomination order No: Lok/INQ/14-A/394/ 2013 46-47
dated: 07/10/2013 of Hon’ble Upalokayukta-1,
Bangalore (xerox).
IV. Served copy of Articles of charges dtd.21/10/2013- 5 48-52
pages (Original)
V. First Oral Statement of DGO dtd:18/11/2013 53
(Original)
VI. Written Statement submitted by DGO 54-55
dtd.18/11/2013, 2 pages (Original)
File 3 Witness examined on behalf of the Disciplinary Authority
PW-1: Sri.Mehaboobsab S/o Nabisab, dt.21/8/2014, 3 | 56-38
pages (Original)
PW2: Sri.Somalingappa Ingalagi, Retd District Judge and | 59-63
the then ARE-6, dt.31/3/2015, 5 pages (original)
Documents marked on behalf Disciplinary Authority
(Ex.P1 to Ex.P.21)
Ex.P-1: Complaint of Sri.Mehaboobsab, dt. 64
8/9/2011(original)
Ex.P-2: Complaint in form No.1 of Sri.Mehaboobsab, 65-66
dt.8/9/2011, 2 pages (original)
Ex.P-3: Complaint in form No.II of Sri.Mehaboobsab, 67
dt.8/9/2011 (original)
Ex.P-4,5,6,7,8,9, 10 and 11: Photos (original) 68-71
Ex.P-12: Works details, 2 pages(xerox) 72-73
Ex.P-13: letter of complainant to ARE-6, (original) 74
Ex.P-14: Himbaraha of ARE-6 to Sri.Krishnaraj, 75
(original)
Ex.P-15: Letter of Asst. Director addressed to 76
ARE-6 dt.6/3/2012(original)
Ex.P-16:Reminder letter of ARE-6 to Krishnaraj 77
dt.2/4/2012, (xerox)
Ex.P-17: Reminder letter of ARE-6 to Krishnaraj 78
dt.13/4/2012, (original)
Ex.P-18: Showcause notice of ARE-6 to Krishnaraj 79
dt.11/5/2012 (xerox)
Ex.P-19:Letter of PI, KLA, Raichur dt.26/10/2012 80
addressed to ARE-6(original)
Ex.P-20: Observation note dt.20/12/2012 of ARE-6 to 81-83
Krisharaj(original)
Ex.P-21: Letter of PI, KLA, Raichur dt.28/12/2012 84
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Il addressed to ARE-6 serving of observation note,(original)

Witness examined on behalf of the DGO

DW-1: Sri.D.Krishnaraj dt.1/12/2015, 2 pages (Original) 85-86

Documents marked on behalf of the Disciplinary
Authority (Ex.D-1 to Ex.D-4)

Ex.D-1: Letter of Sri.D.Krishnaraj addressed to Deputy | 87
Director dt.25/4 /2012 (True copy)

File 4 Ex.D-2: Copy of Official Memorandum of 88-90
Sri.C.K.Shivanna, of Karnataka Rural Infrastructure
Development Limited, dt.9/4/20 12 (true copy)

Ex.D-3: Copy of Official Memorandum of Disciplinary 91-93
Authority, Karnataka Rural Infrastructure Development
Limited, dt.15/2/2013 (true copy)

Ex.D-4: Copy of death certificate of father-in-law of DGO | 94
| dt.21/10/2013(attested copy)

Receipt of the Recommendation of the Hon'ble
Upalokayukta-1, along with the Report of the Inquiry Officer in a
sealed cover and the connected inquiry records, as mentioned
above, may please be acknowledged, at the earliest.

(H.M. NANJUNDASWAMY)
Registrar,
Karnataka Lokayukta,
Bengaluru

Copy to
Addl. Registrar of Enquiries -16, Karnataka Lokayukta, Bengaluru
along with copy of recommendation, for information and further

necessary action.
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